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Before The Hon’ble National Green Tribunal
Joint Committee Report on behalf of Uttarakhand Pollution Control Board
In the matter of
Original Application no. 290 of 2025

Hemant Singh Gonia
v

State of Uttarakhand & Ors.

1. That the above-mentioned matter was listed for hearing on 09.07.2025
wherein the Hon’ble National Green Tribunal was pleased to issue the

following directions:

7. Report of the Joint Committee may be filed by UKPCB within one month.

bR

2. That in compliance with the aforementioned order, the joint committee
report is being filed.

3. That it is humbly submitted that the Member Secretary, UKPCB vide letter
dated 22.07.2025 requested the District Magistrate, Nainital for the
nomination of expert officers from the office of the District Collector for
the purpose of preparing a joint inspection report so as to ensure timely
conduct of the inspection. In this connection, a copy of the letter dated

22.07.2025 is being marked and filed as Annexure No. 01 to this report.

4. That Sub District Magistrate, Kaichi Dham vide letter dated 08.08.2025
informed the District Magistrate, Nainital, Regional Officer, UKPCB,
Haldwani, Additional Chief Officer, District Panchayat, Nainital and

Executive Officer, Municipal Council, Bhawali that the joint inspection

P
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scheduled for 12.08.2025 has been postponed which now will be held on

18.08.2025 at 11:00 AM at the Nagar Palika Parishad, Bhawali. In this

connection, a copy of the letter dated 08.08.2025 is being marked and filed

as Annexure No. 02 to this report.

. That the Regional Officer, UKPCB, Haldwani vide letter dated 25.08.2025
informed the Member Secretary, UKPCB that the site in question has been
inspected on 18.08.2025 by the members of the committee. The report

suggests that:-

i)

iif)

every year, a large number of devotees and tourists visit the
Bhawali/Kainchi Dham area, resulting in increased pressure on local
sanitation and waste management systems. To maintain the quality
of the river and the sanctity of the temple, it is necessary to establish
adequate public toilets at suitable locations.

Similarly, due to the unexpected rise in solid waste from the heavy
footfall of visitors, sufficient arrangements for dustbins should be
made to ensure proper collection and segregation of waste.

Further, to manage sewage and effluents generated in the area, the
construction of a Sewerage Treatment Plant (STP) of appropriate

capacity is required on a priority basis.

In this connection, a copy of the letter dated 25.08.2025 along with the

Joint Inspection report are collectively being marked and filed as

Annexure No. 03 to this report.

. In addition, to regulate ongoing construction activities, the Government of

Uttarakhand, through its Housing Section-2 notification dated 04.08.2025,

has declared the area within a 2 km radius of Shri Kainchi Dham as a

Development Area under the District Development Authority, Nainital
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7. That it is pertinent to mention that the Uttarakhand Pollution Control Board

(UKPCB) is committed to ensure the compliance of the directions given
by this Hon’ble Tribunal.

8. The above report is being submitted for the kind consideration of the
Hon’ble NGT.

Date: 25 .08.2025

et
(Dr. Parag Madhukar Dhakate)

Member Secretary

Uttarakhand Pollution Control Board
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Item No. 02 Court No. 2
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 290/2025
Hemant Singh Gonia and Others. Applicants
Versus
Respondents

State of Uttarakhand & Ors.

Date of hearing: 09.07.2025

HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

CORAM:
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicants:  None for the Applicants.

ORDER

i The Applicants- Hemant Singh Gonia and other residents of Hira

Vihar, Kenal Road, Malla Gorakhpur Tikonia, Haldwani, Nanital,

Uttarakhand have sent present letter petition dated 03.03.2024 to this

Tribunal, which has been treated and registered as 0.A. No. 290/2025.

2. The relevant part of the letter petition enumerating grievances of the

applicant is reproduced as follows:-

“RT :- AAT [T & AT R 3 et 7t sraredy @ A &
. , & dav F
o ALY AT T G G SR wv F g 7

11

X . X
X X
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@ ¥ A THE W @ e s At & Ay TR #AET AR
T TT T e ey ¢y 7 & d7 @ A Gl T I TP
Rew AR AR FivsTar 7 fer ek g dt @7 g A ¢ o
3 3 s ar & far o & s arR OC T F ) P
Wmfmmwmmmmmmméw
@EAE # A & & ax T fer & ;E dw aor A7 E TIA
sl & daw S apr FEY & A ad @ g dIH & T H
3G e T ¢ T w9 AR & A 7 et g a7
¥ s dhav oft 73 £ aww o7 @ & g Afe R ar ar dt ATH
& & s T @ @ Dy A FERIT A GRT B GeH A TA F
AT wEE dAaR S @ R T & IF a Rege 9T & AN T6
*WWWWWMWWWWW
F qT @ & FE A GRT AT FA FERIST A H BoAl HIFS TABY
it @t ST ST @ & F wrw owe AT & awrE awaar & & A IR
T & PE FHTE FAT & FTAfF TeT W FNIF YT FT TGTAT FA & FTe-
STE 37 & F TGl gt i & e wet HRGH Hw v # A
% & 50 W FAka & A FRarE # 7 I§ T Reger T & IR -
2 FIE FT AT FATT IR FRER TAAE GRT [ETT 5T e
FBR ZRT &7 a8 st vuv 39 7 F F A F v T REar 5T
72T & &7 Rvar 78 # wETTRal et #E AR § Fdt G FAIAR FISAT
HBIT TABY FE G T Hwe g & e TIFA AR Gl
Brar gdferor R 39 @ #F eI JEf 3 T AFT R ast 8
gar 7 e & PE dwA arer a¢ & YA §6 G Gl vaASfiel 1T
RIBIRI &5 T FRATE P FHAA H FAle P FC BNATI §H YAid
F AT TYAT FTATT HTTH FAUT FHRT TR

3. English translation by the Registry of the relevant part of the letter

petition quoted above reads as under:-

“ Subject: Regarding pollution of Shipra North flowing River from
Bhawali to Kainchi Dham Temple Khairna in Nainital district by people.

X X X X

The humble request is as follows, in the Bhawali area of Nainjta/ district of
Uttarakhand, there is Shipra north flowing river, which flow s through
Kainchi Dham temple to Khairna. People have illegally occupied the banks
of this river and built hotels and houses. The sewer pipes of their houses
have been laid on the river. A [ot pf it is being generated, Jt is not worth
seeing or standing there. Whereas as pPer order of t;7e Ministry of

Fnvirnnmant (znvarnmant of India thaopa chniild nat b L hatol
2 =iz BhAar1ceo Vals =)
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every time. There is no one to look after it. Especially, there is so much dirt
on the river from Bhawali to below Kainchi Dham temple. There is no one
to look after it. Here also, shops have been built on the banks of the river in
front of the temple. Their sewers are also going towards the river, to whom
notices were given, which is not the rule. This is absolutely true that from
this very river's water, Neem Karoli Maharaj made prasad and served to the
devotees when the ghee got finished and the shopkeepers here are robbing
people by unusual hotel rent, food, breakfast and lunch as per their wish.
Many people are cheating people by making fake ID of Neem Karoli
Mahargj ji. Kainchi Dham Trust neither gets the river cleaned nor takes any
action while offerings of worth crores of rupees are made here. This river is
getting polluted, photo and video we are collecting and sending to you.
Action should be taken on this in public interest. This is absolutely true and
this place should be inspected by the Environment Ministry of Government

of Indlia, NGT.

Every year crores of rupees are spent by the government to improve this
river. Many quintals of garbage are removed by social workers through
continuous cleanliness drives in this river. The district administration,
municipal corporation, district environment department do not pay any
attention to this. This matter has been going on for the past several years.
There is no one to look into it. Please take the trouble of immediately filing
a complaint with the NGT department and taking action. The local people
will always be grateful to you for this noble work.”

4. Prima facie the averments made in the application raise substantial
questions relating to environment arising out of the implementation of the

enactments specified in Schedule-I to the National Green Tribunal Act,

2010.

5. In view of the averments in the application, we consider it
appropriate to have response of (1) State of Uttarakhand through Principal
Secretary, Environment Department, Government of Uttarakhand, (2)
District Magistrate, Nainital, (3) Nagar Palika Parishad, Bhawali through
its Executive Officer and (4) Uttarakhand Pollution Control Board (UKPCB)
through its Member Secretary who are impleaded as respondents no. 1 to

13
4. The Registry is directed to prepare anqg attach memo of parties to the
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stions involved in the case, we also

o verify the

6. In view of the environmental que

consider it appropriate that a Joint Committee be constituted t

factual position and suggest appropriate remedial action. Accordingly, we

constitute a Joint Committee comprising of officers duly authorized by
UKPCB and District Magistrate, Nainital and direct the same to meet within
two weeks, undertake visits to the site, look into the grievances of the
applicant, associate the applicant and representative of the concerned
project proponents, verify the factual position and suggest appropriate

remedial action. The UKPCB will be the nodal agency for coordination and

compliance.

7. Report of the Joint Committee may be filed by UKPCB within one

month.

8. List on 29.08.2025 for further consideration.

9. A copy of this order be sent to the Member Secretary, UKPCB and

District Magistrate, Nainital by email for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

July 09, 2025
Original Application No. 290/2025

14
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Test Report of Report Code D‘mm
Surface Water Quality Analysis W-180825-012 BN

ISSUED TO:_ M/S. Uttrakhand Pollution Control Board.
ADDRESS: Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand

Sample Description : Surface Water > ey
Sampling Location : Shipra River, Near Nainital Bank, Ramgarh Road Bhowali, District- Nainital
_ Sample Quantity : 2.0 Ltr.+ 500 ml :
Sample Collected By Bl YogesthwutMA.UKPCB&.C.B.JoaHMA.
SampleDrawnOn - |~ : 180082025
Sample Received On | : 18/08/2025
Analysis Duration |1 18/08/2025 to 23/08/2025
Sample Marking & Packing + Plastic+ Glass Bottle (SW)
RESULTS
S.No. | Parameter ‘| . Units Test Method Results Standards as Per
; : 1S:2296 Class-B Limits
4 = [ 15:3025(Part-11) 747 6.5-85
2. | Temperature ‘C 15:3025(Part-9) 16.0 =
3. | Turbidity NTU | I5:3025(Part-10) Clear e
7 | Electric Conductivity @25°C | pS/em | 18:3025(Part-14) 284.0 s
3 Sulphate (SO4) mg/l 1S:3025(Part-24) 55 s,
6. | Nitrate (NO3) mg/l 15:3025(Part-34) 0.41 e
7. Total Hardness (as CaCO3) mg/l 1S:3025(Part-21) 176.0 —
8. Chloride (as Cl) | mgA | 1S:3025(Part-32) 15.4 —
9. Fluoride (as F) mg/l APHA 4500F 0.26 ) 13
70, | COD (as 02) mght | APHA-5220B 0] .
11. Iron (as Fe) mg/l 18:3025(Part-53) 0.18
12. | Dissolve Oxygen mgl | 1S-3025(Part-38) 62 .
13. | Tot Dissolved Solid mgl | 1S3025(Part-16) B 3.0 Min
14. | Total Suspended Solid mg/l [s:3025(pm_17)‘ -
, 6.5
| i b BOD (3 days at 27 C) mg/l 15:3025 (P4d) 73 —
‘16.‘ Calcium (as Ca) mg/l 1S:3025(Part40) T 3.0




A
tvl\

ST CERTIFICATE|

17. | Magnesium (as Mg) “mgl | 153025(Part46) | 943 -
18. | Arsenic (as As) mg/l | 1S:3025(Part-37) | BDL (<0.01) 0.2
19. | Tead (as Pb) mgl | 1S:3025(Part-47) | BDL (<0.01) —
20. | Copper (as Cu) mgl__| 15:3025(Part-42) | BDL (<0.010) p
21. | Zinc (as Zn) mgl__ | 15:3025(Part-49) 0.16 -
22. | Manganese (as Mn) mgl__| 15:3025(Part-59) | BDL (<0.010) —
23. | Total Chromium (as Cr) mgN__ | 15:3025(Pant-52) | BDL (<0.01) —
24. Sodium (as Na) mg/l 1S:3025(Part-45) 2.76 -
25. | Potassium (as K) mg/l | 15:3025(Part-45) 0.45 —
26. | Total Alkalinity (as CaCOs) mgl__| 15:3025(Part-23) 158.0 "

27. | Phosphate (as P) mg/l__| 15:3025(Part-31) | BDL (<0.01) -
28 | Nitrite (as NOy) " mgl__| IS:3025(Part-34) | BDL (<0.05) -

Microbiological Parameters

29. | Faecal Coliform MPN/100 ml 1S-1622 Absent -
30. | Total Coliform MPN/100ml 1S-1622 140 500

Notes:

1. The resubs given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only,
2. Responsibility of the Laboratory is limited to the invoiced amount only. | ]
3. This test report will not be generated Mdduwuwhmwmwm”mhnofﬂnhm.
4, The test samples will be disposed off after two weeks from the date of  issue of test report, unless until specified by the customer.




[TE81 CERHI‘ICALJ

'l‘e;t Report of

Report Code

Date of Issue
23/08/2025

W-180825-011

Surface Water Quality Analysis
ISSUED TO: MJ/S. Uttrakhand Pollution Control Board.

ADDRESS: Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand

p?‘ Y )row[\},

Sample Description : Surface Water
Sampling Location . : Shipra River, Guest House Near Forest Kainchi Dham, District- Nainital
Sample Quantity . :20Ltr+500ml
Sample Collected By - - } 2 YWDWMAUKP@&GEJMMA.UKPCB
Sample Drawn On B i 18/0§/2025
Sample Received On thous 18/08/2025
Analysis Duration £ Y : 18/08/2025 to 23/08/2025
Sample Marking & Packing - . - Plastic+ Glass Bottle (SW)
; RESULTS
SNo. | Parameter - Units | Test Method Results Standards as Per
|
‘ _ . 1S:2296 Class-B Limits
L pH - 15:3025(Part-11) 7.60 6.5-8.5
2. | Temperature C - 15:3025(Part-9) 15.0 =
3. .| Tubidity T NTU [ 15:3025(Part-10) Clear . =
—Fiociic Conductivity @5°C | _psiem | 1S3025Cari14) 1720 —
3 Sulphate (SO4) mg/l 1S5:3025(Part-24) 45 -
g [Mitrate (N03) mgl | 1S0025Pat34) | 027 o
7. | Total Hardness (ss c:cos) mg/l | 18:3025(Pant-21) 1160 =
—g | Chioride (as Cl) mgl | [8:3025(Part-32) 48 -
o[ Fivoride (85 F) mg/l APHA 4500F 0.12 i3
o, | COD (as 02) L L 50 -
7 Tron (a5 Fo) i mgl | 15:3025(Part-53) | BDL (<0.1) -
12, | Dissolve Oxygen mgA | 15-3025(Part-38) 72 oM
- -3, [ Total Dissolved So id mg/l | 15:3025(Part-16) 110.0 _—
72— Toul Suspended Solid mghl | 15:3025(Part-17) ) —
s [BOD G deys. a127°C) mg/l | 15:3025 (P-44) 20 3
6. ;| Calcium (a3 C8) mg/l | 15:3025(Part-40) 780 - -




17. | Magnesium (as Mg) mg/l__ | 15:3025(Part-46) 19.11 =
18. | Arsenic (as As) mgl__| 15:3025(Part-37) | BDL (<0.01) 0.2
19. | Lead (asPb) mgl__| 15:3025(Part-47) | BDL (<0.0D) —
20. | Copper (as Cu) mg/i_| 15:3025(Part-42) [ BDL (<0.010) S
21. | Zinc (as Zn) mg_| 15:3025(Part-49) | BDL (<0.10) —
22. 7| Manganese (as Mn) mgl_| 15:3025(Part-59) | BDL (<0.010) —
23.__| Total Chromium (as Cr) mg/l__| 15:3025(Part-52) | BDL (<0.01) —
24| Sodium (asNa) mg/l__| 15:3025(Part-45) | BDL(<L.0) —~
25| Potassium (as K) “mgll__| 15:3025(Part-45) | BDL (<1.0) —
6. | Total Alkalinity (asCaCOy) | mgl | 15:3025(Part-23) 120.0 —
27. | Phosphate (asP) mg/l__| 15:3025(Part-31) | BDL (<0.01) =
28| Nitrite (as NOy) mgl_| 15:3025(Part-34) | BDL (<0.05) g

Microbiological Parameters
29. | Faecal Coliform MPN/100 ml 15-1622 Absent =
MPN/100m! 1S-1622 80 500

30. Total Coliform
Notes: :

l.‘lh_lu;hum-urdnudmhw“wh.

zmﬁlﬁy»fﬁnwihﬂu

3. This test report will not be generated again,

as received & mentioned parameters. The customer asked for the above tests oaly.
1o the inyoiced amount only. -
either wholly or in part, without prior written permission of the laboratory.
4.munnphwﬂlbodhpo-doﬂahﬂmwubhmnndﬂof issue of test report, unless until specified by the customer.




| TEST CERTIFICAT nj
Test Report of Report C Date of Issue
Surface Water Quality Analysis w.e :g.bazs.o(()l]eo 23/08/2025
ISSUED TO: M/S. Uttrakhand Pollution Control Board.
ADDRESS: Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand
Sampling & Analysis Data
Sample Description : Surface Water .
Sampling Location : Shipra River, Near Sai Mandir, Kainchi Dham, District- Nainital
Sample Quantity 1 2,0 Ltr+ 500 ml
Sample Collected By 3 YogeshRnwntMA.UKPCB&C.B.JodIiMA.UKPCB
Sample Drawn On | 18/08/2025
Sample Received On : 18/08/2025
Analysis Duration : 18/08/2025 to 23/08/2025
Sample Marking & Packing : Plastic+ Glass Bottle (SW)
RESULTS
S.No. | Parameter Units Test Method Results Standards as Per
] v 1S:2296 Class-B Limits
T o 3 15:3025(Part-11) 739 65-85
2. Temperature C 1S:3025(Part-9) 18.0 s
3. | Turbidity NTU | IS:3025(Part-10) Clear e
4. Electric Conductivity @25°C - uSlem | 1S:3025(Part-14) 258.0 xar
5. Sulphate (SO4) mg/l 1S:3025(Part-24) 6.2 =
= Nitraic (NO3) mgll | 1S:3025(Part-34) 0.38 s
7. Total Hardness (as CaCO3) mg/l | 1S:3025(Part-21) 164.0 pary
8| Chioride (as C)) T mell | 15:3025(Part-32) 12.0 —
9, | Fluoride (as F) [ med APHA 4500F 0.36 3
10. | COD (as 02) T mgh APHA-5220B 6.0 —
11. | Iron (as Fe) mg/l | 15:3025(Part-53) 0.12
2. | Dissolve Oxygen mg/l | 1S-3025(Part-38) 6.8 Y
e i 13025 (Part. 0 Min
"3, .| Total Dissolved Solid mg/l (Part-16) 165.0 -
14, | Total Suspended Solid mg/l | 1S:3025(Part-17) 33 A
15, | BOD (3 days at27°C) mg/l 18:3025 (P43) 20
6.~ Calcium (as C) mgl | 15:3025(Pana0) |93 3
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17. | Magnesium (asMg) gl [ 1s3025(pari-46) | 1603 —
18. | Arsenic (as As) mgll__| 15:3025(Part-37) | BDL (0.07) 0.2
19. | Lead (asPb) mgl__| 15:3025(Part-47) | BDL (<0.01) g
20. | Copper (as Cu) —mgl__| 15:3025(Part-42) | BDL (<0.010) —
21. | Zinc (as Zn) mgl__| 15:3025(Part-49) 0.14 -
2. |M as Mn —mgl [ 15:3025(Part-59) | BDL (<0010) —
23. | Total Chromium (as Cr) —mgll__| 15:3025(Part-52) | BDL (<0.01) -
24. | Sodium (as Ne) ‘ mgll_| 15:3025(Part-45) 1.40 —
25. | Potassium (as K) mgl__| 15:3025(Part-45) 0.21 —
36| Total Alkalinity (as CaCOy) | _mg/l | 15:3025(Part-23) 146.0 —
27. | Phosphate (as P) “mg/l__| 15:3025(Part:31) | BDL (<0.00) -
28 | Nitrite (s NO) mg/l__| 15:3025(Part-34) | BDL (<0.05) =
Microbiol Parameters |
29. | Faecal Coliform MPN/100 mi 151622 Absent s
30. | Total Coliform MPN/100ml 1S-1622 110 500
Notes:

l.m:-h'ivmm.ndndmd\o

lwwdumilinmdbmmwmtmly.
Mﬂdmmﬁyuhmmmwm permission
from the date of issue of test report, unless until specified by the customer.

3. This test report will not be
d.mu-pbwilbcdiapn-d

oﬂ'aMmmT

of the laboratory.”
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_DETAILED PROJECT
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REPORT OF KAINCHI DIAM SEWERAGE SCHEME

CHAPTER 1,  SALIENT FEATURES
_ R LI S R P v St L DR IED L O WL L o '—]
‘| No, P"“W‘ars Detallo el
1 | Name of Pfolecl : Kalnchl Dham SQWeragé gaw;r;e pi
2 | Areal Block/ District : Kainchi Dham/ Betalghat/ Nainital /._---—-"“
3 _|Lavlong: 29°26'17,41"N & 79°30'46,29"E it bt
4 | Villages Included Niglat Talla & Niglat Malla r—-"’""z'o?
Population Base Yoar 2026 | Mid Yaar- 2041 | Design YeT =
s Permanent : 1028 1210 ,_1_12_4,_/4
| Institutional / Tourist 7012 8256 | o
| Total 8040 Py (LD L DRSS
b :
| House Hold Base Year - 2026 _/-——-{
o |TowIHSC 256 Rty s L
Ex. HSC Retained 0 ' ) e B il el
Proposed HSC | 256 Rt
Village wise Population | Base Year-2026 | Mid Year - -2041 | Design Year - - 2056 |
Including Institutional & Sewage | - Sewage Sewage |
Tourist (Pop.) & Sewage | pop. |Discharge | Pop. |Discharge. Pop. | Discharge
Discharge (SD) : in MLD in MLD in MLD
7 NightTalla 7473 | 081 | 8798 095 |10357 | 112
Niglat Malla 568 0.06 668 0.07 787 008 |
1 e Total: | 8040 | 08 9,466 1.0 11,143 1.2
) Proposal |
| o . TThere is only one zone proposed based on detail topography ;
8 | Sewerage Zone of Kainchi Dham and finally sewage outfall into proposed STP.
ey
Sewage Treatment Plant |
v ey = D TP d In thi
.0 ML roposed in this pro K
Proposed: 1.0M prop this p Qosal ‘
10 Proposed: No $PS$ Is required 1
41 | Details of Sewer Network | R ?
’__’____-————-""‘"‘_—'—‘_—'—-— v TITY e (e BB s oy ety
a | Existing Pipe: O] v b
Propossd PIpe . | v il ok o i
Type of Pipe ! Dia. Of Plpe in mm Length of Pip P} gzl
Wy ;:° R G T N e
- 0mm TRL
b DI KT Pipe 1858
: 260 mm
L T A | 855
300 mm LR (i 11 e
b s 59
Total: .
iy : 9,198

MSPIPL

Z o
{JTTARAKHAND PEY 1AL mr:AMm
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BT et

LANCHI DHAM SEWERAGE SCHEME

e w
 No. Particulars Detalls
, i Road Cutting & e b
. Reinstatement Tk ARURGY

2 |BM/SDBG.Road | Length-4202m & Area - 6834.79 sqm
| CCRoad Length - 1768 m & Area - 2420.92 sqm s

- | Operator Room with Toilet "

l & Store

1 ho. proposed at proposed STP.

. \ 14 \Boundary wall and Gate

3

136.4 m of Boundary wall and Gate with RCC Retaining Wall

tor the protection of STP

| loe om< | 16m. | 30m.| 46m- | 6.om-| T.5m- |
_Depth yﬁse Proposed Pipe 1 N 8 b YA .o 7.8 _9-91"'_1
45 150 mm 5261 | 002 | 203 | - . AR
200 mm 1 .830 28 E » P -
, Total | 7,091 930 | 263 - ) e
Proposed Manhole Size Nos.
.r 09m 396 Vi
i :
| Brick MH 1.2m 34 L
i | 15m A6
. 0.9m 57 !
‘ 15m 9 |
Total ' 519 i
Details of Manholes - om-15m | 1.5m-3.0m 3.0m - 4.5m Total
47 | Depth wise
No. of Manholes 445 56 18 519
18 :fo;e:t implementation 18 Months
erio —TDSR (2023), UJN SOR 2023, PWD SOR 2024-25, PWD Letter
49 | Schedule of rates followed (Road Cutting Charges) & SOR (Indian Saciety for Trenchless |
Technology) l
Financial Details ;
Work Cost ‘ 2.100.11 Lakh !
| Deposit (Charges of PWD/ 346.26 | Lakh ’.
! UKPCL) L b b il
: Sub Total ! 2,446.36 | Lakh
20 |— T —
' Contingencies 77.99 | Lakh
Total & 2,624.35 | Lakh
Centage ! 272,26 | Lakh - |
Grand Total: 2,796.81 | Lakh 1
A.E.
UTTARAIGHAND PEY JAL NIGAM - m
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‘Sukha, Uttarakhand, India

- Sukha, Uttarakhand, ndia B sy1occt e st o e
9gmc+45j, Bhowali-ramgarh Rd, Bhowall, 8.4 3 ° .
© 263132, India Bidiad = : ‘ ! . Lat 29.383115° Long 79.517856
Lat 29.382757° Long 79.520384°
2025 11:58 £

<K 18/08/202512:09 PM GMT +05:30
.‘k % - -- - o

Sukha, Uttarakhand, India Bhowali Range, Uttarakhand, In
9gm9+66v, Haldwani - Bhowali Rd, Bhowall, Sukhil kainchi Dham Baba%ee'b Karori Ashram,‘_ma'Nali

Uttarakhand 263132, India
Lat 29.383086° Long 79.518005° Uttarakhand 263132, India

18/08/2025 12:08 PM GMT +056:30 18/08/2025 01:12 PM GMT +05:30
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